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'CENTRAL ADMINISTRAT IVE TRIBUNAL
_ BANGALORE BENCH L

® . ' Second ‘Floor,

Commercial Complex,
Indiranagar,
Bangalore-560 038.
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. CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALDRE BENCH3$BANGAL ORE
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APPLICATION ND.S16/1993

DATED THIS THE TWENTIETH DAY OF JuLy, 1994
Mr. Justics P,K. Shyamsundar, Vice Chairman

Mr. TeVe Rananan, Member (A)

Shri k. menjunath

S/o. K. Kalegowde

Residing at Nelaemane

Srirengapetna Taluk

Hand)'ﬂ District, oo Applicant

(By Shri m.S, Anandsramu, Advocate)
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1. The Union of India
rep. by its Secretary
Ministry of Railways
Bew Delhi,

2, The General manager
Southern Rajlways
Park Town, Madras,

3. The Chief Engineer
(Construction) Southern
Reilway, Bang&slore, .eses  Re&spondsnts

(shri A.N. Venugopal, Advocate)
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(mr. Justice P.K. Shysmsundar, Vice
Chairman) :

Heard Shri m,S, Anahdaramu, counsel for the

applicent and Shri A,N, Venugopel, Stending Counsel for the
Reilwsye, The controversy herein is all about refusel of
omploymenf to the applicant by the Railway authorities., we
are now told by Shri Anandaramu that he will advise his client
to approzch the Industrial Tribunal, which remedy is opsn to

him. If the applicant is aggrieved with the result of the
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industrial digpute, 1t§vould then be open to bim

to approach ﬁ;is Tribudal. Thie applicetion: stands

‘disposed oﬁfﬁ&s aforessid, uWe make it clear that we

have not prongunced on [the merits of this application,
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